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COMPANY LAW TRIBUNAL ON 26.04.2017

NAME OF THE COMPANY: 1+ Z. OYFtrh & LA
SECTION OF THE COMPANIES ACT: U/s ﬁ]ﬁ [ C&:ﬁ%j‘ﬂfﬂf{

Sl. NO. Name Designation Regresentatiun r Signatur
i ﬂa Y- Aﬂlﬁ *'lr"'r'r}'- My :
S F’rfmsf Ao AoV Reo porilisck ﬂfffm

U - LUNTAN J’hbmwmeﬁﬁkﬁdmﬂ m

CP (IB) No. 12/Ald/ 2017: J.R Organics Limited

Parties are represented by their respective counsel. Today the case is fixed for
hearing on maintainability of the present Petition. At request of both the parties
matter i1s adjourned to 12 May, 2017.

H.P. CHATURVEDI, MEMBER-JUDICIAL

Order Dated 26.04.2017




